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Central Administrative Tribunal

Principal Bench: New Delhi

this the day of i2th December, 2002

i. Smt. Vidya Devi,
widow of late Sh. Om Prakash,
Vill. Nagla Kaiar
{Budh Vihar Colony),
Khair ;'Bye-Pass, Banna Devi,
Aligarn{UP).

2. 8h. Pr@emod Kumar,
S5/0 ilate Sn. Om Prakash,
Vill. Nagla Kalar(Budh Vihar Colony),
Khari BBye-Pass, Banna Devi,
Aligarh(UP) Applicants
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Union of India through
the Secretary to the G
Ministry of Urban Deve
Nlrman Bhawan, New Del

of India,
0

t
opment & Employment,
i

[\

The Director of Printing,
Government of India,
Nirman Bhawan, 'B’ Block,
New Delhi.
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Heard learned counsel for both the parties
2 In view of the reply filed by the
respondents where they have stated that on

placed at 8Serial No. 87 B of the list of LDC to be
offered appointment in accordance with his position in

the waiting list.
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list as per his placement in the waiting list.

S ({;&\M
(Shanker Raju)
Member(J)




